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BAG: ill the 
be pleased to state: 

a) what wa the report of the refer ",e 
ubrnitted to the Durand Committee 

a· out ,the emi-fin I matcp of East Benga 
and JCT Mill on 7 February, 19 3; 

(b) the rea ons for not accepting the 
report; 

( ) w it not preplanned; and 
d) if n , the finding of the Govern-

ment ? 

THE MI lSTER 0 PARLIAMEN-
ARY AIR, SPORTS AND 

WORKS AND HOU ING (SHRI BUTA 
lOR) : (a) The substance of the ref-

r ' report to the Secretary, Durand 
ootball ouroament wa that he was 

orced to abandon the match in the 13th 
minute of the econd half due to the in-
vading of the playing field by a mob of 
pcctator -some of them assaulting the 

referee and other 'ports official supervi-
ing the game, 

(b) and (c). The Durand F ootball 
TOllrn ment Committee has stat d tha t 
th report ubmitted by th referee was 

c pted by the tournanlent authorities 
~nd that the di turbance was not preplan-
n d. 

(d) Government i not concerned Nith 
the onduct of the tournament. 

OpO ) fOr Utili atiDlls of A iad Faci-
Ii tie 

_4 O. HRl MADAVRAO INDIA: 
ill the Minister of sPORTS be plea ed 

to st te : 
(a whether it is a fact that the Gov-

ernment have received a number of pro-
po a1 for the future utili ation of Asiad 
f cilitie ; and 

(b) if 0, the details thereof and the 
ovcrom nts reaction in that regard? 

MINISTER OF PARLIAMEN-
T R AFFAIRS, SPORTS AND 
WO KS A D HOUSING (SHRI BUTA 

GH): (a) Ye , Sir. 
(b) The suggestions inc~ude utilisation 

Of the facUitie through a company or a 
ociety. The Governm nt agree that tis. 

fa tory 
for 

ments 
fn u 

e made-
faciliti .. 

2 31. H M. WA : :Vill 
the Minister of WORKS AND HOUSING 
be pleased to state: 

(a) whether it i a fact that om~ 

110t ees of DDA (UG) fiats in R jouri 
Garden (double storeys) have construe 
ted anoth i unit as third storey at tbe 
terrace without the permission from the 
authoritie concerned; 

(b) if s~ whether the structure of the 
rod flats was prim rHy constructed for 

double storeys QIlly; 

( ) if so, whether Government propose 
to d moli h the un-authori ed units cons-
tructed at the terrace in near future; and 

(d the det ils thereof? 

IHE DEPUfY MINISTER IN THE 
MJNI RY OF WORKS AND HOUS-
JNG (SHRI MOHAMMED USMAN 
"~lF) (a) Yes, Sir. 

(b) Yes, Sir. 

(c) and (d). The DDA has reported 
that whenever such cases are detected 
notices are issued a~d action under Sec .. 
tion 30 of the Delhi Development Act, 
1957 initiated. Orders of demolition are 
passed after completion of the e formali-
ties. 
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